NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
' AHMEDABAD

Name of the Company: - - Bharti Traders & Agencies Pvt Ltd.

Section of the Companies Act:  Section 230-

232 of the Companies Act, 2013 |

- 5.NO.NAME (CAPITAL LETTERS)  DESIGNATION _REPRESENTATION _ SIGNATURE |

- ORDER

Learned PCS Mr. Ravi Kapoor with Learned PCS Mr. Dilip Kumar Jain present for
Applicant, e H L AP Rrumar Jain present for.

Heard arguments of Learned PCS for Applicant. '

Ordei* reserved.

MANORAMA KUMARI ~ BIKKIRAVEENDRA BABU
~ MEMBERJUDICIAL ~ MEMBERJUDICIAL

Dated this the 24th day of October, 2017.




